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C.P. No.B3/20608 In
O.A. No.{161342004

New Dethi this the 5™ day of May, 2006

Hon'bis Bhri V.H. Maloira, Yice Chairman {A)
Hon'ple Shri Mukesh Kumar Gupte, Member {J}

Raj Karan,

£x Constable of Delhi Police
Rfo Vil Kaliuwas,.

POfDistt . Rewarl,

Haryana.

i -Applicant

(By Advocate: Shri Anil Singhal)
Versus -
1. Shri K.K. Paui, .
Commissioner of Police,

Police Headaquarters,
iP Estate, New Delhi.

SN

Shri Deepak Mishra

Jeint Comm. Of Police

Armed Paolice, PHQ :

IP Estate, New Dalhl. -Respondenis

{By Advocate: Shri Harvir Singh)

ORDER (Cral)
Hon'ble Shri Y. X, Malotra, Yice Chairman (&)

Learned counsel of applicant siaied that respondents have complied with
directions of this court. As such, these proceedings are dropped and notices to
ine respondenis are dischargad with liberly to the applicant o resori io legal

proceedings in case he is aggrieved still.
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{Mukesh Kumear Gup!a) : (V. K. Majotra)
Member {5 : ' Vice Chalrman {A)



